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of .the Government as well as the process
of planning so as to make planning
largely indicative. Liberalisation of the
gconomy is consistent with indicative
planning. The Planning Commission will
have to concentrate on anticipating fulure
trends and evolving integrated siratecgies
for achieving the highest possible level of
development of the couniry in keeping with
the - internationally competitive standards.
This will call for the creation of a culture
of high productivity and cost efficiency
in the Government both at the Centre and
in the States, and the Planning Cominis-
sion will have to play the role of a
catalyst.

Analysis made by Plapning Commission
Regarding Macro-Economic Imbalances

378. SHRI MENTAY FPADMANA-
BHAM : Will the MINISTER OJF PLAN-
NING AND PROGRAMME IMPLEMEN-
TATION be pleaséd to state:

(a) whether the Planning Commission
has initiated any indepth analysis of the
causes of the recent macro-econemic im-
balances ; and

(b) whether the Planning Commission
bas been asked by the Finance Ministry
for its reaction for smooth integration of
the economy with the global sysiem ?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PROG-

RAMME IMPLEMENTIONS (SHRI
GIRIDHAR GOMANGO): {2) ard (b)
The cause of macro-economic imbalances

hdave been studied in preparing the Highth
Five Year Plan and the annual Plans. The
srawing fiscal gap and deplet'on of foreign
exchange resources created a situation
which put severe strain on the economic
system leading to import curbs, high rate
of inflation and recession in industry. Cor-
rective measures have been initiated under
the Fighth Five Year Plan, which also
stipulated a reformed policy rezime on

trade, technology, transborder ¢opital flows !

.and financial sector. These will smoothen
the intggration of (he Indian economy
swith the global system.

[RAJTYA SABHA]

to Questions 196

AL T TEET

379. = WigHE ATER TF W
AR : T TFAAT ST HTAHH TRAFAGA
gdt gg @™ 1 FarFan 3o

TE-eed T

(F) 199% 19904 31 U™, 1993
F wafa & TR |11 QU dGTAE - HY
R oo fA@ T8 ;T ITFT I IR SR
ME

(@) =8 & fFa¥ war FT grEdr
it T

(W) fwa gat + sfaa IATAS 0F;
E IR

() Herwa gTRr FHA: FHIUHT &A1

AFTURT I9T 9 99 T Sif-aq ga1

; qUF-q9F ATFS T E 7

| ¥ ueg e (st R i) - (F) &

() =T OFE AT AT @ & AL IH |/
qTst q¥ @ f3gr SrAr |

W { o FoAsy N g A
A0 g fagT T aden

380. ST SYES TG : F4T TMHAT AT
FWA  FEFIAA [AT 45 Ja1d 7 59T
Far fF

(F) wsha FyAr gaww gro fa@
T HFAR F ATEIE f9ud IY F qAAT F
TS TErE AT & AT 6 A TG AR
T §;

(') =798 a9 § 5 ) & #=fig
Sto &0 ®o AFEATST F1 HETLAT § 0F
frmas wfafa Fr oz a9 ot gfafq
A AT wigAe Seqd FL T

() afegy, drowt wfrdad & agars
L



197 Written Answers

(w) wr = #@J aa’r( T |
qARAT GEEw g oF° and vE g A
ﬁ‘%‘ﬁ:—aa g7

T AR TOEw FETEEE S aTRg

* Tew oWer (st TriRER s
(F) & (%) IwF T 5 HFwT AL

JfFes  gFaM Tz (TRQATHHY) Ir
A&t afew grser st grer PR
AATR, YAV T TG FT ATFAT FA
¥ g T3 ITETEAT ®Y 9T qAQEUEST
zro Saa gEafEE awn § sy
FT GE RATE | 939 IYGVET [T T
Wi deafeT e 1987-88 F
foq uerw 1 T@ @AW R AT 9T
TR denr 23, 77 FUEEA AT
a1 | gETCATIT Mo o & o TAHTITAT
I srerert ® uw famww @@ FT owaA
foeqr ar, qur =9 J woel O SR FC
D Fafiyy g9 § aF 1987-88 W
31.27 g @@fFel & ofat 1 Tar
/A HR T ATHA SATT
Recommendations made by Commission on

Irrigation  Pricing

381. DR. ASHOK MITRA : Will the
MINISTER OF PLANNING AND PROG-
RAMME IMPLEMENTATION be pleas-
ed to state :

(a) what are the main recommendations
made to the Planning Commission on Irri-
wation Pricing ;

(b) what are the reasons for not releas- .

ing the Report for public discussion; and

{c) what steps are bewng tak=n by Gov-
ernment to implement the recommenda-
tions of the Committee that have heen
found acceptable ?
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THE MTNISTER OF STATE CIF THE

MINISTRY OF PLANNING ANMD PROG-
RAMME IMPT EMENTATION  (SHRI
GIRIDHAR GOUMANGO): (a)

to (c) .

to Questions -198

The Wauter Pricing Committee was an in-
ternal aroup set by the Planning Commis-
siop o Oet. 1950 to study the Pricing
of Irrigation Water. Some salient features

of the Report of the Committee on  Pri-

cing of Jrrigation Water include ; treating
water rulzs ws user's charge; the objective
of water charge is ultimately to recover

cost ; linking vevision of water rates 'to
the improvement of the guality of service ;
revision and implementation of water
rates in phases; consolidation - of the
system of furmer group management; wup-
grading the system to higher leve] efficiency
in water use and productivity ; setting up
of expert’s croup at the State level for
working out norms and procedure for
periodic monitoring ; setting up of auto-
nomous boards at the State level to review
policy recarding cost of water, revising
water rates and introducing a minimum
financial return criteria. The copies of the
Committée’s Report have already been
sent to States for their Comménts/views.
The Planning Commission has set-up a
Group of officials to go into the Report
of the Committee. “Irrigation” bemg a
State subject, decision on water rates can
be taken oalv in consultation with the
State Governments and Union Territories,
after the Group of Officials has finalised
its views on the action to be taken on the
various recommendations of the ' Com-
mittee.

382 [Transferred to 10th December, 1993]

Persons below (he Poverty Line *n the
Country Particularly in Gujarat Siate

383. SHRI VITHALBHAI M. PATEL :
Will the MINISTER OF PLANNING
AND PROGRAMME IMPLEMENTA-
TION be pleased to state:

(2) what is the pumber of persons/
families below poverty line as on 30th
June. 1993 belonging to backward classes
and Scheduled Castes/Scheduled - Tribes,
Statc-wise particularly in Gujarat State;

(h) whether there has been any increase/
decrease in the number of those famillel
in comparison to that of the last year;

(c) if so,!wha[ arc the reasons therefb_;;
and .



